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IN THE NATIONAL GREEN TRIBUNAL (PRINCIPAL BENCH)
AT NEW DELHI

OA NO. 682 OF 2019

IN THE MATTER OF:
Beant Singh Bajwa
. wApplicant
Versus
The State of Punjab

...Respondent(s)

Reply / Compliance Report on behalf of M/s Trident Ltd to the
notice issued to the Industry dated 03.08.2021 in terms of

order passed by this Hon’ble Tribunal on 29.07.2021.

Most Respectfully showeth:

1. That the answering industry, M/s Trident Limited, is a Public Limited
Company duly registered under the Companies Act, 1956, having its

registered office at Trident Group Sanghera-148101.

2. That the answering industry viz. the Trident Group constitutes a USD 1
billion Indian business conglomerate and global player. Headquartered
in Ludhiana, Punjab, Trident is the largest terry towel and wheat straw
based paper manufacturer in the world. With the establishment of state-
of-the-art manufacturing processes and systems coupled with

appropriate human capital and credentials, Trident has frequently

received accolades from its patrons in recognition for delivering high







































From the mentioned status report on recommendations of
Joint Committee ( Pg 18/920 ), it is evident that the industry

is compliant with all of the recommendations.

I. Recommendation No. 1 -

LA, An in-depth study for Environmental Audit has duly been
conducted for the Towel Division of the Industry (HTD) by the
National Institute of Technology, Jalandhar, and in respect of the
Pulp & Paper Division (PCD) of the Industry by the Central Pulp
& Paper Institute, Saharanpur in April 2021. The report has since
been submitted to the Board, and which fact also finds mention
in the order dated 29.7.2021 passed by the Hon'ble NGT, New

Delhi.

1.B. The Industry has already started working on the
recommendations of the Audit report and has prepared a time

bound action plan for the same which is attached as Annexure

R-3.

I.C. A perusal of the Audit Report would reveal that the

Industry is complying with the prescribed Environmental

normes.

I.D. The Audit report reveals the adoption of different clean
technologies resulting in significant contribution in reducing

the environment foot print including the water foot print of

the plant.



II.

o

LE. All suggestions have additionally been made which are not
mandatorily or statutorily required and are only suggested for

further improvement.

It is submitted that the Industry has duly complied with
the recommendation and also incurred a cost of Rs. 11.5
Lakh (PCD) and Rs. 7.5 Lakh (HTD) to ensure the

compliance.
Recommendation No. 2 —

ILI.A. The Industry has installed RO plant followed by MEE plant
in year 2014 for waste water recycling with total expenditure
of INR 33 crores (OEM RO- Euromec-10.84 crores , OEM MEE

Ketav Consultant- 5.88 crores ).

II.B. The Industry had faced the technology failure after 1 year
of the plant commissioning & apprise the status to the board.
After inputs taken from the NEERI & Environmental
consultant ~ Mr Silvano Stroti  recommendation was
considered to upgrade the existing plant with improved

technology i.e. MBR technology.

II.C. TheIndustry placed the order for the new technology MBR
plant as proposed by consultant having cost of 2.94 crores

(The plant was delivered at site in March 2020).
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IL.G. For the remaining effluent of 2313 KLD , the industry has
already developed the adequate land of 32 Acres to divert

the existing discharge onto drain.

IL.H. The Pipe line laying work has been completed and the
Industry has already diverted its treated water onto this
newly developed land and there is no discharge of treated
water onto drain since 15 November 2021. This aspect has
since been physically verified by the officials of the PPCB on

07 December 2021.

Hence, there is zero discharge in the drain from the

textile unit.

IL.I. The industry has already developed the adequate land to

handle 7280 KLD treated water catering to a production of

100.4 TPD.

IL.J. The Industry is also in process of further developing
plantation area of 19.5 Acres which has already been
purchased by the industry . This activity will be
completed before 31 December 2021 to ensure the
compliance of the recommendations made for achieving this
goal of an effective use of treated effluent and for saving

scarce ground water resources.

Recommendation No. 2 A -
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10500:2012. Whereas the pH in soil was found to be more

alkaline in the entire region.

VILB. TDS in the samples collected from the existing borewells
were recorded to be in the range of 524 to 1276 mg/Il. The TDS
levels in groundwater from the samples collected is a regional
phenomenon and is in line with the published regional level
data. The groundwater’s Salinity as NaCl is in line with TDS

which contributes to 50% to 60%.

VIL.C. Total hardness in the samples collected from the existing

borewells was recorded to be in the range of 140 to 595 mg/I.

VIL.D. Minor traces of nutrients and heavy metal were found in
the groundwater and soil samples collected but the impact is

totally insignificant.

As per conclusion drawn by Agency, there is no adverse impact of its
treated water discharge onto drain. Copy of the report is attached as

Annexure R-16.

The Industry has complied with the recommendation and

incurred a cost of Rs. 16.17 Lakhs (PCD/paper).

VIII. Recommendation No. 8 - The Industry is continuously

working for minimum discharge of effluent and is continuously

reducing its discharge.



























Show cause nobce 08 02 2021 (Dsaverd)

VatavaranBhawan, Nabha Road, Patiala as to why proposed actions may not be taken against the
industry for the violations/non compliances as detailed above.

And also whereas, as directed by Hon'ble Green Tribunal vide order dated 29.7.2021, the
industry is hereby put to notice of the proceedings before Hon’ble National Green Tribunal affording -
an opportunity of show cause before the Hon'ble National Green Tribunal as to why the Hon’ble
National Green Tribunal should not take coercive measures in the matter for its continu

Mﬁ?ﬁilure.
AV ISt o By
Environmental Engineer (%Jﬁi f‘

For & on behalf of Chairman

Endst. No. Dated

A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution

Control Board, Regional Office, Sangrur for information and necessary action.

 Sef
Environmental Engineer (ZP-11)
For & on behalf of Chairman

. o TRUE COPY
2 ':{'.- Y T - M

- Advocat®
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Dear Sir/ Madam ,

Wamdlwbﬂmhm&wuwmmmmmmnwhmamdhuwugm.
MrﬂunwmwmdﬂuﬁuumlmmmmmmmwhbhImmuhu:cemmmuwnarhm
In case,

wmmmmmmymmhmmbyancommthlingummmmummud#m&w.mmm&w:mnmmmmbmmmwym.
w.mdmmlmwummwm-umuum-mwrmwuammmmEm.uu

Thanking You

For Trigent Limitad
77 TRIDENTGROUS

E-212, KITCHLU NAGAR, LUDHIANA 141001
Contact No. : 9878099481
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Trident Limited - Energy

10 P&C Division,Mansa Road
133 105 ¥
/47 TRIDENTGROUS RAC Ohficlon Mmus ot
PURCHASE ORDER
Vender 740058 ship To Bill To PO Number |7600007938 |Dated 25.08.2021
ADOR POWERTRON LIMITED TL - Dhaula Energy 2 Trident Limited - (Paper & Ch | Division)
PLOT NO -51, D-Il BLOCK, RAM NAGAR P&C Division,Mansa Road Msnsa Road, Dhaula Qur Ref. 13780 Currency INR
PUNE Dhaula, Barnala (Punjab) BARANALA (PUNJAB) =
411018 BARNALA 148101 Your Ref. r
Country India 148107
Vendor GSTIN No, 27TAABCAS15081ZA Mobils 9878599481
< PO Status - InvalidiUnapproved
Mobile 9878339481 rpurchase@nidentindia.com
jasbirpurchasa@iridentindia.com e Quality Certificate :- Required

$.No,| ltem Cods UOM/ |Order |BasicRate |Discount |PKG-FWD |HSNISAC CGSTISGSTNGST/ |Coal  |item Value  |Cancellation | Plant

Item Deseription Brand | Qty. C.Cess Cess Dats

Sals Ordar

PO Numbar/ Week Code
0000 | 877015876 NOS/  [1.000 |30300000 |0.00 0.00 8541.40.90 0.00 /0.00 [18.00 357,540.00 25422021 |TED2
1 | CONVENTIONAL PANEL PRECICON R |ADCR 0.00

CONT. ADOR INR/ 1NOS |0.00 0.00 54,540.00 ENERGY-2
0000 | 877015818 NOS/  |2.000 |1,262,500.00 |0.00 0.00 8548.10.80 0.00 /0.00 118.00 297950000 |25.12.2021 |TEDZ
2  |IGBT BASED HFPS CONTROL PANEL |ADOR 0.00

ESP INR/ 1 NOS |0.00 0.00 454,500.00 ENERGY-2

Total Value:INR THIRTY THREE LAKH THIRTY SEVEN THOUSAND FORTY Rupees

Total Value 3,337,040.00 INR
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/% TRIDENTUROUF

Trident Limited - Energy
P&C Division,Mansa Road
Dhaula, Barnala (Punjab)

PURCHASE ORDER

Vendor 740058

ADOR POWERTRON LIMITED

PLOT NO -51, O-ll BLOCK, RAM NAGAR
PUNE

411019

Country india

Vendor GSTIN No. 27AABCAS15081ZA

Ship Te

TL = Dhaula Energy 2
P&C Division, Mansa Road
Dhaula, Bamala (Punjab)
BARMALA

148107

Blll To
Trident Limited - (Papar & Chemical Division)

Moblle 8878908481

PO Number | 7600007938 | Dated

25.08.2021

Our Ref. 13760 Currency

INR

Your Rel. offer

Terms and Conditions

Cancellation Date As above

GETIN No.. 03AABCA4138J120

Transportation Mode: By AIR (RAIL /SEA /COURIER /ROAD Transit Insurance

As mantioned overieal

TO BE ARRANGED BY US,

The consignmant shall be accepted only if sccompanied by Original Invaics for Buysr and Duplicats for Transporter
falling which the censignment shall be returned at your risk and cost.

Qur Banker: State Bank of India, Industrial Finance Branch,Golden tower, Dholewal Chowk, Ludhiana

Crder.Hence requires no signalure.

ey PO Status :- Invalid/Unapproved
855048 ase@indentindia . 5
““‘Ih ef? i : A S e Quality Gertificate - Required
jasbirp Bt com
Price Basis: EXW PUNE Frelght: F Special Instruction 1) 30% against COD with 100% GST. 2) 10%
PBG valid for 1 year 3) PBG will releasa subject lo minimum emission
reduction of more than 40% from current level.
Payment Terms: Payable in 2 partisl amounts Octroi: As par Documantary Evidanca
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/## TRIDENTGROUP

Trident Limited - Energy
P&C Division,Mansa Road

Dhaula, Barnala (Punjab)
PURCHASE ORDER
Vendor 740058 Ship To Blll To PO Number |7800007938 |Dated 25.08.2021
ADOR POWERTRON LIMITED TL - Dhaula Energy 2 Trident Limited - (Paper & Chemical Divisi
PLOT NO -51, D-ll BLOCK, RAM NAGAR P&C Division,Mansa Road Mansa Road, Dhaula Our Raf. 13780 Currency INR
PUNE Dhauls, Bamnala (Punjab) BARANALA, (PUNJAB)
411019 BARNALA 148101 Your Ref, | offer
Country India 148107
Vendor GSTIN No. 27AABCAS15081ZA Moblls 8878808481
Mobile 9878569481 jasbirpurchase@tridentingia.com PO Status - Invalid/Unapproved
Jasbirpurchase@tridentindia com Quality Certificas - Required
$.No, |Hlem Code Master Inspaction Uppar Specification Limit UOM | Target Specification Limit
I ription Characteristics(MIC)
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/% TRIDENTOROLS

Trident Limited - Energy

411018
Country India
Vendor GSTIN No. 2TAABCAS15081ZA

Ohaula, Bamnala (Punjab)
BARNALA
148107

Mobile 8878928481

| jasbirpurchase @indentingia. com

148101

BARANALA (PUNJAB)

Maobile 8878029481
jasbirpurchasa@tridentindia_com

P&C Division,Mansa Road
Dhaula, Barnala {(Punjab)
PURCHASE ORDER
Vendor 740059 Ship To Bill To PO Number |7800007938 |Dated 25.08.2021
ADOR POWERTRON LIMITED TL - Dhaula Energy 2 Trident Limited - (Faper & C Divisicn)
PLOT NO -51, -l BLOCK, RAM NAGAR PAC Division,Mansa Road Mansa Road, Dhaula Our Ref. 13760 Currency INR
PUNE

Your Ref. offer

PO Status .- Invalid/Unapproved
Quality Certificats :- Required

8.No. | item Code
Htem Description

Mat. Classification

PO Material Text

00001 | 877015676

00002 | 87715818

CONVENTIONAL PANEL PRECICON R CONT. ADOR

Standard

IGET BASED HFPS CONTROL PANEL ESP

Customize
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Trident Limited - Energy =)
/47 TRIDENTGROUS P&C Division,Mansa Road
Dhaula, Barnala (Punjab)
PURCHASE ORDER

Vender 740086 Ship To BIil To PO Number |7600007038 | Dated 25.08.2021
ADOR POWERTRON LIMITED TL - Dhauls Energy 2 Trident Limited - (Paper & Chemical Division)
PLOT NO -51, DIl BLOCK. RAM NAGAR P&C Division Mansa Road Mansa Road, Dhaula Our Ref. 13780 Currency INR
PUNE Dhaula, Bamala (Punjab) BARAMALA (PUNJAB)
411019 BARNALA 148101 Your Ref, |offer
Country India 148107

Vendor GSTIN No. 2TAABCAS150B1ZA
Mobile 9878999481

Moblle 8878598481

jasbirpurchase@tridentindia.com PO Status :- InvalidUnapproved
i @iridentindia.com Quality Certificate .- Required
DELIVERY SCHEDULE
§.NO | ltem Code uoMm | PO Qty Scheduled |Seh Gty Dalivered Qty| Open Qty as on | Contract No | Remaining Contract
ltem Description Data 26.08.2021 ValuelGty |
00001 877015878 NOS | 1.000 25.12.2021 |1.000 0.000 1.000 0.00
CONVENTIONAL PANEL PRECICON R CONT, ADOR
87015618 NOS |2.000 25122021 |2.000 0.000 2.000 000
IGET BASED HFPS CONTROL PANEL ESP
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3.0 GENERAL TERMS AND CONDITIONS
3.1 The Supplier shall be accountable for:

(a)

(b}

successful installation, commissioning, erection, delivery of the equipment in terms
of the agreement; i

Compliance of all applicable legislation or laws of land or any provision thereof
which shall also include references of such laws as it may, after the date hersol,
{rom time to time, be amended, supplemented of reenacted, and any reference (0
a statutory provision including any subordinate legislation made from time to time
under that provision.

3.2 Both the parties hereby agree (o the General Terms and conditlons as contained in

which shall be an Integral part of this Agresment.

For TBIDL For HAMON RESEARCH COTTRELL INDIA PRIVATE LTD
ot 2

s 7Y TRIDY
: _[&ﬁab.ha:"v':' bl ;

AbthDZed . L Authorized Signatory

Witness: — 0 g witness: m\.‘,%fﬂf/

{Name, oddress & signatures) {Name, address &\signatures)

( A MorvaaN
1385, — VERACKE Ry Clitck pos
VERACRTRY
CreNnAS - BOTOKZ)
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c SPARES

The Supplier hereby further undertakes to supply ta the Purchaser all the spare parts and
other critical parts and equipments for the smooth and efficient runting of the equipmants
during a2 period of 10 years after the expiry of ‘warranty period, which will be at
Purchaser’s cost, within 15 days of the receipt of reguest of the Purchaser for supply /
replacement of spare parts and / or other critical equipments.

In case of failure of spare during the warranty period, the supplier shall send a
replacement with 7 working days from the date of receipt of information from the
purchaser on FOC DDP basis. In this case, the import/custom duties, Laxes and levies will
be borne by supplier.

List of spares included in Scope of Wark :
Erection & Commissioning Sparées

’:fo"f‘ Description Quantity |
1 | Discharge electrodes 1% of Installed Quantity of 1 ESP
2 Collecting plates 1% of Installed Quantity of 1 ESP

L _3 Support Insulator ' 2 Numbers ‘

fiuf4i



















Electrical . At the field equipment and cabinets connection terminals [see sCope

hersafter)
Flue Gas duct:
ESP intet duct : At the tapping point of exieting ESP inlet duct
ESP outlet duct & At the tapping point to the ewxisting ESP putlet duct to chimnsy {including
intet/olitlet duct of the new ID fan}













e e - e i, et ST

i

{_..NE:._ Y Ty
. measurement at Analyzer )
Zero  Speed Switch for conveying |

e
l 4.0 Flow meter

| -

S

Description of Item

Supplier

= Temperature & Moisture

systermn motars

Purchaser l

ki e i A e 2

Remarks

r Hew ESP chamber (1

Y [t L e

b

y Number)

1661

\5)
















Trident Limited is entitled to change the designated
promptly give written notice of the change to you inc

SPOC at any peint of time and shatl
luding the new contact details of the

21 of 4l


















b2

B). Our warranty is vatid till _ e o The warranty is liable to be extended by us, if the
performance of equipment is not satisfactory.

9. Any legal action or proceedings arising out of this warranty shall be govarned by this
Agreament which chall be construed in accordance with and governzd by the laws Courts
at Barnala, Punjab, Indla.

For

Name
Designation

27041







































1.21.

122

1.23.

1.24.

1.25.

ESP Auxiliaries:

1.21.1. Flue Gas Ducting

. Duct tapping at Existing ESP inlet duct to be modified to suil the new ESP
arrangement.

. The material of copstruction of the duct plate shall be of c2ibon steel and
ctiffensrs shall be carbon steel

pDampers for Flue Gas Ducting
. 2 Mos. of DTPA shatl be used
Details of Drag chain conveyor:
+ Make : Redler / Demech
e Equivalent
« Total no. of Conveyor : 2 Nos.
Details of Scrapper conveyar

+  Make - HAMON / Redler / Demech/ EiL/ RUD/ Mahindra /
Equivalent

. Total no. of Conveyar : 1 Number
Details of RAY:

¢ Make . Anval / Redier / Demsch/ EIL/ RUD/ GMV/ Fourteckh /
Equivalent
s Total Qty. 1 1 Mos.

Geared Motor
s Mord / Bonfiglioli 7 Rossi / aBB / Equivalent

d0af il
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Guidelines
for
Utilisation of Treated Effluent in Irrigation

o Ve el v
N |

CENTRAL POLLUTION CONTROL BOARD

(Ministry of Environment, Forest & Climate Change)
‘Parivesh Bhawan’, East Arjun Nagar,
Delhi- 110 032

September 2019
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PUNJAB POLLUTION CONTROL BOARD

uoj'ﬁ'z‘ ....... pated 27 222%)

Tc

° M/s Trident Ltd. (PCD),
Village Dhaula, Mansa Road,
Tehsll & District Barnala.

Subject: -  Analysis reports of effluent and air emission samples collected on
07/12/2021.

Enclosed, please find herewith copies of the analysis reports of stack emission
as well as effiuent samples collected by Board's Lab on 07/12/2021 for Information and record.

DA/Analysis reports
it
= Tl L)
Asstt. Environmental Engineer

Byt Te3w, fiswedam am e, Hage
REGIONAL OFFICE, INDUSTRIAL FOCAL POINT, SANGRUR
Emall: csrosangrus@gmall.com; www.ppeb.gov.in Ph./Fax po. 01673-233475

— .
TParameter | Rasufts [ Prescribed ‘

| Balnk af sarmnla ©allesdlan
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